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PART I.

Appointments, Postings, Transfers,. Powers, Leave, and other
Personal Notices.

TOUR PROGRAMME OF HIS EXCELLENCY THE GOVERNOR OF ORISSA
FOR OCTOBLK 19,37.

Remarks.Station.Standard
time.

Day and date.

October 1937— 

Saturday, 23rd . By special oral a.8-30 a.m. Leave Puri 
i 0-30 A.M. Arrive Cuttack.

Detrain and drive to Circuit 
House.
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Remarks. :STATION.STANDARD
TIME.

Hay and date.

Cctober 1937— 
Sunday, 24th 

to
Tuesday, 26th 
Wednesday, 27th

HALT.
By special train.8-30 a.m. Leave Cuttack 

10-30 a.m. Arrive Puri.
Detrain and drive to 

Government House.

All arrivals and departures will bo private.

PARTY.
His Excellency.
Lady Hubback.
J. S. Wilcock, Esq., I.C.S., Secretary to Governor.
W. L. O’B. Stallard, Esq., I.P., Aide-de-Camp to Governor.
Lt. Md. Raza Khan, Bahadur, Indian A. D. C

All letters and telegrams for His Excellency and ^party should be addressed «Orissa 
Governor’s Camp ”, without the addition of the name of any post town.

FRCGRAMME OF HIS EXCELLENCY’S VISIT TO KORAPUT AND 
CHATRAPUR IN NOVEMBER 1937.

Station.Standard
time.

Remarks.Day and date.

November 1937— 
Wednesday, 3rd . 8-05 P.M. Leave Government House, By 

Puri. . •
8-10 p.m. Arrive Puri station 
8-15 p.m. Entrain.
8-30 p.m. Leave Puri
8- 30 a.m. Arrive Salur.
9- 15 a.m. Detrain and leave for K.oraput By 

11-30 a.m. Arrive Kora put.

car.

By special train.
Thursday, 4th

car.

Friday, 5th 
to

Tuesday, 16th 
Wednesday, 17 th

HALT.

4-30 p.m. Leave Koraput 
6-45 p.m. Arrive Salur.

Entrain. •
Leave Salur 
Arrive Chatrapur.
Detrain and drive to Collector’s 

bungalow.
HALT.
Leave Chatrapur 

3-00 p.m. Arrive Puri.
Detrain and drive to Govern­

ment House, Puri.

NOTE.—-All arrivals and departures will be

PARTY.

. By car.• • i

10-30 p.m,
6- 30 a.m.
7- 30 a.m.

By special traiif.Thursday, iSth

Friday, 19 th
Saturday, 20th ... 10-45 a.m.

. By special train.

private.

His Excellency. 
Lady Hebeack.
J- S. Wilcock, Esq. Secretary to Governor., I.C.S.,
W. L. O’B. Stallard, Esq., lp., Aide-de-Camp.
Lt. Md. Raza Khan, Bahadur, Indian A.D.C.
All letters and telegrams for His Excellency and 

Governor’s Camp”, without the addition of the name of part} should bo addressed (i Orissa 
an)' post town.

J. S. WILCOCK,
Secretary to His Excellency

the Governor of Orissa*
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RT OF JUDICATURE

NOTIFICATION. 

The 8th October 1087.
No. 119-A.—The Hon’blc the Chief T

By order of the Chief Justice, 
S. K. DAS, 

Registrar.

ELECTION OF MUNICIPAL COUNCILLORS.

Notification by the.Election Officer, Municipal Council, Parlaki.medi,
Gan jam DISTRICT.

Under rules 10.and 34 of the rules for the conduct of elections of Municipal Councillors, 
the persons whose names are given below have been declared elected as Councillors of the 
Parlakirnedi Municipal Council and they shall come into office with effect from 1st 
November 1937:—

Community or sex (if the person 
has been declared elected for 

a reserved seat).
Name of the person declared elected.No. of the ward.

i S21

• Sriman Sahukari Dhanupati Mahasayo ...

,, Jugala Kisorc Panigrahi Mahasayo

,, Brojomohon Adhikari Mahasayo ...

... Janab Sayed Abdul Majid Sahib
-1s1 M. B. By. Parnandi Jagannadhaswamy 

1 Pantulu Garu.

Sriman K. M. Abraham Patnaik Mahasayo jI

I

IV » i

V
Muhammadan (Reserved seat).VI »

*
Indian Christian (Reserved 
seat).

■

VII „

Dora *viii „ 1 M. B. By. Bekhana Narayanaswamy
Garu.

f

f M. B. By. Bao 
j apparao Garu.

Sriman

,, Narsinga Deo Mahasayo 

Mrs. P. D. Samuil

« • «

Sahib Karumuri Venkat- | • t #IX >>

h
XI Haribandu Patro Mahasayo!

t • •XV
Woman (Reserved seat).

• j •

R. B. PATNAIK, 
Election Officer.Tl“- 7th October J(J37.1
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Election Officer, Municipal Council, Berhampur
(GanJAM DISTRICT).

Under rules 28 and 34 of the rules for the conduct of elections of Municipal Councillor^ 
the persons whose names are given below have been declared elected as Councillors of the 
Berhampur Municipal Council and they shall come into office with effect from lSfc

November 1937.

Notification bv the

Community or sex (if the person 
has been declared elected.for 

a reserved, seat).Number and name, 
if any, of ward.

Name of person declared elected,

82!1

M. R. Ey. W. V. SankararaoPantulu Garu

3rd ward ... Srinian Basudcya Patro Mahasayo

5th ward ... M. R. Ry. Ravikmnti Jogarao PantuluGaru

6th ward ... M. R.Ey. Pakanati Krishnamurty j^ayudu 
I Garu.

1. Janab 'Mir Ahamed Sahib Bahadur
2. M. R. Ry. Kada Satyanarayana Chetti 

Garu.

10th ward ... Srinian Beero Sahu Mahasayo 

16th ward

19th ward ... Sriman.Krishna Patro Mahasayo

2nd ward

Muslim (Reserved).7th ward
c..

i!

M. R. Ry. Kallepalli Chittibabu Garu .

The 7th October 1937-. K. NARASIMHAM, 
Election Officer.

APPOINTMENT OF UNION BOARD MEMBERS.
*

NOTIFICATION. 
The 6th October 1937.

Under rule 30 of the Union Board and Panchayat Election RulesTramed under the 
Bihar and Orissa Village Administration Act, 19*22, it is hereby notified for general informa­
tion that the following persons have been elected and appointed as members of the Bhadra* 
Union Board in the district of Balasore.

By election.
Ward no. I 1. Babu Brajaballava Mahapafcra,

2. Dr. Baikuntha Nath Benerjee.
... 1. Dr. Binoy Bhusan Gannguli,

2. Munshi Muhammad Abdul Jabbar.
Munshi Muhammad Hanif.

2. Saved Haluluddiu.

Ward no. II 9 9 9

Ward no. Ill ... 1.• • •

Ward no. IV ... . 1. Babu Narendra Chandra Pattnaik.
By appointment under section 8(3) oi the Bihar and Orissa Village Administration Aclf

by the District Boaul, Balasore.
1. Makanta Kanhu Charan Ramanuj Das of Badal art Math,
2. Maulavi Shaik Rahim I3ux of Durgapur

R. L, NARASIMHAM, 
District Magistrate, Balasore,

roas, o. G. 29—B17—H-1C-1387/
CciTACS; Prill ted uod p&Likh^ by V. M.

M. Moruy, Pro:» Offi-r, Govt. P


